
NATIONAL COMPANY LAW TRJBUNAL
PRINCIPAL BENCH

NEWDELHI
c.P NO.8mlt20l2
CANO.

CORAM: PRESENT: SH. R.VARDARA,AN
Hon'ble Member (J)

SH.S.K.MOHAPATRA
Hon'ble Member (T)

ATTENDAI{CE-CUM-ORDER SHEET OF THE HEARING OF PRJNCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 26.08.2016

NAME OFTHE COMPANY: Dilip Modu Timblo

Vs

M/s. Hardesh Ore hrt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 3971398
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(R. VARDHARAJAN)

MEMBER (J)

26th August, 2016
A.K. Arora
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